
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:15 AM to 1:00 PM
2:00   PM to 4:15 PM

[ For Friday,1st March 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/1210/2018 JAGADISH DAS
            Versus
THE STATE OF ASSAM AND 7 ORS.

MR G J SHARMA
MS. S NATH

GA, ASSAM
SC, P W D

2 WP(C)/2504/2018 ABHISHEK SINGH
            Versus
THE STATE OF ASSAM AND 5 ORS

MR D BARUAH
MR R DHAR
MR N N UPADHYAYA
MR. B B KAKATI

GA, ASSAM
MR. K MOHAMMED (R3)

3 WP(C)/724/2019 VIKASH KUTHARI AND 4 ORS.
            Versus
THE STATE OF ASSAM AND 4 ORS.

MR. S ROY GA, ASSAM

4 WP(C)/2916/2019 M/S. PRANAB DUTTA AND ANR.
            Versus
UNION OF INDIA AND 4 ORS.

MR. A K GUPTA
MR. R S MISHRA

ASSTT.S.G.I.

5 WP(C)/7044/2019 MINAKSHI DEKA
            Versus
THE STATE OF ASSAM AND 4 ORS.

MR. B BANERJEE
MR. A MOBARAQUE
MS. C MOZUMDAR

GA, ASSAM (R-1 to R-4)

6 WP(C)/7062/2019 BASER ALI
            Versus
THE STATE OF ASSAM AND 5 ORS.

MR. R P SARMAH
MR. P N SHARMA
MR B KOTAKY
MS S P CHETRY

GA, ASSAM
MS. R B BORA
SC. REVENUE

7 WP(C)/7670/2019 SHADEK ALI
            Versus
THE STATE OF ASSAM AND 7 ORS.

MR A M MAZUMDAR
MD R ISLAM
S K DAS

SC, PNRD
GA, ASSAM
MR. A K HUSSAIN
MR. B HUSSAIN
MR A HAQUE

8 Cont.Cas(C)/499/2021 KALPANA DEVI
            Versus
B KALYAN CHAKRAVARTHY AND ORS.

MR M CHANDA
MR S CHOUDHURY
K ABINANDAN

9 Cont.Cas(C)/748/2023 SHAJAHAN ALI MONDAL
            Versus
NARAYAN KONWAR

MR. S H RAHMAN
MR. D A KAIYUM
MR. M S MONDAL
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010038312018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010079662018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010012352019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010096932019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010227792019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010228872019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010254642019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010220592021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010276692023


===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 01/03/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MRS N BARUAH 27-01-2024 To 15-03-2024
2) MR. H L MAURYA 05-02-2024 To 31-03-2024
3) MR. M HUSSAIN 07-02-2024 To 05-03-2024
4) MR. M H RAJBARBHUIYAN 16-02-2024 To 05-03-2024
5) MR D K DEY 15-02-2024 To 01-03-2024
6) MD. A J ATIA 22-02-2024 To 15-03-2024
7) MR A K DAS 21-02-2024 To 01-03-2024
8) MR. B BARMAN 22-02-2024 To 22-03-2024
9) MR. B BARMAN 02-04-2024 To 02-04-2024
10) MR. S K SAHARIAH 23-02-2024 To 31-03-2024
11) MR. N ALAM 22-02-2024 To 01-03-2024
12) MR. R L YADAV 26-02-2024 To 01-03-2024
13) MS. K YADAV 26-02-2024 To 01-03-2024
14) MR. J KALITA 28-02-2024 To 01-03-2024
15) MR D K MISHRA 28-02-2024 To 07-03-2024
16) MR. I HUSSAIN 26-02-2024 To 10-04-2024
17) MR. J P SHARMA 27-02-2024 To 04-03-2024
18) MR. R K BHUYAN 26-02-2024 To 04-03-2024
19) S BORGOHAIN 27-02-2024 To 04-03-2024
20) MR H R A CHOUDHURY 27-02-2024 To 01-03-2024
21) J SHARMA 03-03-2024 To 07-03-2024
22) MR. A DHAR 04-03-2024 To 06-03-2024
23) MS. T GOSWAMI 29-02-2024 To 10-04-2024
24) MR M Z AHMED 03-03-2024 To 08-03-2024
25) MS B DUTTA 03-03-2024 To 08-03-2024
26) MR. A M DUTTA 03-03-2024 To 08-03-2024
27) MR. N SHARMA 04-03-2024 To 04-03-2024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:15 AM to 1:00 PM
2:00   PM to 4:15 PM

[ For Friday,1st March 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. KAUSTUVMANI GOSWAMI
COURT NO: 115

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 MC/222/2016
in Review.Pet./130/2016

ASSAM STATE ELECTRICITY BOARD and
3 ORS.
            Versus
MEEERA BANIK and ANR.

MR.N J DUTTA
MR.K D SARMA

WITH
Review.Pet./130/2016 ASSAM STATE ELECTRICITY BOARD and

3 ORS.
            Versus
MEEERA BANIK and ANR.

MR.N J DUTTA
MR.K D SARMA

MR.D K KOTHARI(R- 1&2)
MR.B DEKA(R- 1&2)
MS.P SHANDILYAR- 1and2
MR.P JAIN(R- 1&2)
MR.B P CHANGMAI(R- 1&2)

2 WA/304/2018 THE STATE OF ASSAM and ANR
            Versus
MISS ANUPAMA BORA and 8 ORS

MR. D SAIKIA
MR. N SARMA
SC, EDUCATION
MR. A DEKA

MR G SAIKIA (R-1,2,4,5,7 &
8)
MR. D BARUAH
MR. D SAUD

3 CRP/14/2021 SAMSUL HOQUE MAZUMDAR
            Versus
MERAB ALI AND 4 ORS

MR. R MAJUMDAR
MR. JUNM LASKAR
MS. A AHMED

4 PIL/55/2022 DULENDRA CHANDRA DAS
            Versus
THE STATE OF ASSAM AND 13 ORS

MR. N H BARBHUIYA
MR R DAS

MR H R A CHOUDHURY (r-
13,14)
SC, P AND R.D.
GA, ASSAM
MR F U BARBHUIYA (r-
13,14)
MR. M A CHOUDHURY (r-
13,14)
GK GOGOI (R-12)

5 I.A.(Civil)/3094/2022
in WA/161/2022

ON THE DEATH OF PARAMANANDA
BORAH HIS LEGAL HEIRS BANI BORAH
AND ANR.
            Versus
SAUKOT ALI AND 5 ORS.

MR. M A SHEIKH
K U AHMED
MS F INTAZ

GA, ASSAM
ASSTT.S.G.I.

WITH
WA/161/2022 PARAMANANDA BORAH AND ORS.

            Versus
SAUKOT ALI AND 5 ORS.

MR. M A SHEIKH
K U AHMED
MS F INTAZ

GA, ASSAM
MR. S K MEDHI
SC, NHIDC
ASSTT.S.G.I.
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010089372016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010117482016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010006742017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010025642021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010162352022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010211952022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010082362022


6 CRP(IO)/36/2023 JULIMONI KALITA DEKA AND ANR.
            Versus
CHANDRA DHAR DAS AND 21 ORS.

MR. R ALI
M KALITA
MR M BORO

MR. O P BHATI (r-20 to
22))
MR T C DAS (r-20 to 22))
MR. P SARMA (r-20 to 22))
MR G BHARADWAJ (R-1, 2
and 4 ))
S. K. GUPTA (r-20 to 22))
MR N BRAHMA (R-1, 2 and
4 )

7 WA/183/2023 THE STATE OF ASSAM and ANR
            Versus
SHRI DWADAS ADITYA DAS and 2 ORS

MR. A DEKA
MR.N SARMA
SC, EDUCATION
MR.D SAIKIA

8 WA/405/2023 PRAMOD KUMAR JHA AND 2 ORS.
            Versus
THE STATE OF ASSAM AND 7 ORS.

MR F U BARBHUIYA
MS S DAS

MR. S C KEYAL
GA, ASSAM
SC, SEC. EDU.

9 WA/432/2023 MADHURI BORTHAKUR
            Versus
THE STATE OF ASSAM AND 5 ORS.

MR. S K DAS
MR R KARIM
MR D BARMAN

MR S BORTHAKUR (r-6)
MR. A J RAJKHOWA (r-6)
SC, SEC. EDU.

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 01/03/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MRS N BARUAH 27-01-2024 To 15-03-2024
2) MR. H L MAURYA 05-02-2024 To 31-03-2024
3) MR. M HUSSAIN 07-02-2024 To 05-03-2024
4) MR. M H RAJBARBHUIYAN 16-02-2024 To 05-03-2024
5) MR D K DEY 15-02-2024 To 01-03-2024
6) MD. A J ATIA 22-02-2024 To 15-03-2024
7) MR A K DAS 21-02-2024 To 01-03-2024
8) MR. B BARMAN 22-02-2024 To 22-03-2024
9) MR. B BARMAN 02-04-2024 To 02-04-2024
10) MR. S K SAHARIAH 23-02-2024 To 31-03-2024
11) MR. N ALAM 22-02-2024 To 01-03-2024
12) MR. R L YADAV 26-02-2024 To 01-03-2024
13) MS. K YADAV 26-02-2024 To 01-03-2024
14) MR. J KALITA 28-02-2024 To 01-03-2024
15) MR D K MISHRA 28-02-2024 To 07-03-2024
16) MR. I HUSSAIN 26-02-2024 To 10-04-2024
17) MR. J P SHARMA 27-02-2024 To 04-03-2024
18) MR. R K BHUYAN 26-02-2024 To 04-03-2024
19) S BORGOHAIN 27-02-2024 To 04-03-2024
20) MR H R A CHOUDHURY 27-02-2024 To 01-03-2024
21) J SHARMA 03-03-2024 To 07-03-2024
22) MR. A DHAR 04-03-2024 To 06-03-2024
23) MS. T GOSWAMI 29-02-2024 To 10-04-2024
24) MR M Z AHMED 03-03-2024 To 08-03-2024
25) MS B DUTTA 03-03-2024 To 08-03-2024
26) MR. A M DUTTA 03-03-2024 To 08-03-2024
27) MR. N SHARMA 04-03-2024 To 04-03-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010020992023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010006752017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010244312023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010244342023
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